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EGk-EIcD]
[¥<< ufs &a (fRATor @3 )]

g
ST, 7 9, 2026

FA. 1771(H).— oo (Ferrg) sAferfa=m, 2008 (2008 FT 11) it &T2T 20A Ft IT-ITT (1) T
Yo A, 1989 (1989 &1 24) (N THF aT% 'IH ATAIH' Fgl AT 8) FIXT & JARRAT T TTR
T gU, g TR, TH 910 ° GqE 219 % A8 o AT+ 3297 & (o0, ag Jre—oraeT gferd fFawr
THE AT AT ATEAT | AT AT §—TF 90T o TRASHT & FHoarad, @@, a6+ el G491 &
T straea g (1T "SISTHY — FaAT (178.28 foft.) Frgianr aaisT (e Yore afais ), e
HE, TSI TT"), TAETIT UHT S[H T SATERIZOT X o ST AT %l ST HLAT 8,

I 7 # B T@ vt wis ot 2ARE, T ATSGAAT & TSI § THAT 2 o0l a7 S8 ot
FT srafer & fiaw, I e £ gmer 20D FT IT-4TT (1) F T8d, ST 3297 & forw THT i % srfermgr
¥ ST 9T A=Y 35T T T 2

T Tl ST FHeTH TTTeahT, ST, ST-Hed ATARIY, ISR, ST AT (TTedT) A ferfea
= T Ft AT AT ITH AT F AT FT Sooid AT ST, AT Terq AET, ai=y % aret &l
T AT gIohT AT oY TATers sraamdt o A1eds & §F ST A7 A6 <7, i UHT FdT arof<ri F1 ga
& 1T AT T AFAF T AT UHT 3T ST HlAd o 912 (STET AT TR I=a T07A), A<er g, 39

ATTRIAT T THTT AT SAFA R FT TFAT ¢

2496 GI/2026 (1)
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3 srferfaer Y &mer 20D & ST-TRT (2) F TEd TEAH ATy g7 a1 wre of v swaer sifaw gem;
= ATATAAT F SIaAeTa e ATAT S F THT 37T =T A=y Iuerey €, A7 e A7 Tvgw AR
AR YTIAFTE F ITAH FATAT H AT LA FT qHhaT 2|
I

WA o A9 Yo afREsHT 39 afSrg o & 98T #ed # SoTaY — Hafar €< (178.28 )
AZAHT TRATSET & forg Fararefiar qrastiaes S F1 §=ar afga a1 e @i Fawo-
IREUNE SRS

% | Pfrsr | qghiw = drmram | g s g & RN T tersrr FA Wq'r
g T T THIT (EFAT H) (BT H)
1 ASTHT AT EELIE] 761/1104 | &&rT .7 AT 0.0105 0.22
2 ASTHT TSTHT CERIE] 763 LRETRAF .. 0.0352 0.1
3 ASTHT TSTHT EERIE] 762/1157 | HXEHET .. 0.0380 0.21
4 EEEES ASTHT CELIE] 764/1261 | @EHET F.4q.3T 0.0400 0.04
T AT 0.1237
5 EE RS ASTHT EERICS 623 fasfr T8l 39 B 0.0031 0.24
6 | ¥oET EELEY T 624 GEil 9TET 390 B 0.0860 0.26
7 EEEES ASTHT CELIE] 625 st F.q.4ATE 0.0300 0.03
8 EE RS ASTHY EERICS 626 fasfr =TT 1 0.0400 0.04
9 | ¥=Ex EELEY T 627 GEil TR 1 0.0354 90
10 | 3% ASTHT EERICS 628 fasfr =TT 1 0.1200 0.12
11 | oY EELLY T 629 GEil TR 1 0.0688 0.23
12 | soee EEEES EERIES 1289/630 fasfr T 2 0.1445 0.19
13 | s9x AT CELIE] 656 st AT 1 0.0698 0.1
14 | 9% ASTHT ERRIE] 657 IGEil Tt 1 0.0064 0.12
15 | s9ax ASTHT CELIE] 659 st AT 1 0.0792 0.16
16 | oY ASTHT T 660 IGEil Tt 1 0.1400 0.14
17 | w9ee ASTHT CELIE] 661 st AT 1 0.1600 0.16
18 | oMY EELLY EEAIE 662 Eil TR 1 0.0263 0.19
19 | s9ae AT EERIE] 694/1082 EEL .. AT 0.0141 0.52
20 | IR ASTHT CELIE] 694/1199 st 3T 0.0129 0.33
21 | s9w” EELLY T 694/1158 |  fasft F AT 0.0600 0.06
22 | IR ASTHT EERIES 762 fasfr T 3 0.2238 0.7
23 | wwwR EELLY FETE 1296/761 BEil T 3 0.1690 0.28
24 | ISER ASTHT EERIES 759 fasfr T 3 0.0781 0.4
25 | IoER ASTHT EERIES 757 fasfr T 3 0.1108 0.26
26 | eSET ASTHT BRI 756 fasfr T 3 0.0747 0.46
27 | weR ASTHT EERIES 755 fasfr T 3 0.0076 0.42
FA AN 1.7605
1 ASTHT ASHT | AT WA 3 8270 TR T 1 0.0291 0-04-10
2 | weEe aEY | A AETeAT 3 | 8280 TLHRTT T 0.0130 1-13-10
Fe T 0.0421
EXEES IHT | AF AT 3 | 8281 st EICIC 0.1787 5-05-08
EE RS AT | o1 ArferaT 3 8269 fsft Tt 1 0.2447 02-16-00
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5 EXEES ITHT | AF A 3 | 8268 st AT 1 0.1057 2-19-00
6 IS AT | T AT 3 8267 IBEl T 1 0.1292 4-13-00
7 ASTHY AT | M= 3 | 8266 fasfr T 1 0.0206 0-04-10
8 | weET aEY | A ATOAT 3 | 8265 GEil AT 1 0.0401 03-06-000
9 AT AT | AT Ao 3 8264 IBEil TRl 1, ST 0.0662 0-08-10
10 | oMY aEY | A ATeAT 3 | 8263 GEil g 0.0085 0-03-10
11 IS AT | T AT 3 8262 IBEl JTET 1, qTATEt 0.0515 0-19-10
12 | oY IEY | A ATOEAT 3 | 8249 st GLEL 0.0843 0-17-00
13 | oY IEY | A ATCAT 3 | 8246 fastr GLEL 0.0068 0-17-10
14 | ox ISTHT | T AT 3 8247 IBEl el 1, qTATEt 0.0106 0-04-10
15 | oMY IEY | A AT 3 | 8243 GEil e 1 0.0010 1-13-00
16 | 9% IHT | AE AICEAT 3 | 8248 st GIE 0.1848 0-07-00
17 | oMY aEY | A AETeAT 3 | 8205 GEil T 3 0.0168 0-03-00
18 | oY ATHT | o7 ATl 3 8206 IBEil EIELN 0.1213 0-15-10
19 | sAx ASHY | A AT 3 | 8207 fasfr Gl 0.0278 2-15-00
20 | w9ER aEY | A ATeAT 3 | 8210 GEil EIFS 0.0174 0-05-00
21 | SR ATHT | AT AT 3 8211 IBEil EIELN 0.0606 0-03-00
22 | w9ER aEY | A ATeAT 3 | 8212 GEil T 3 0.0399 0-17-00
23 | IeET I9AY | Mw A= 3 | 8215 fasfr T 3 0.1172 0-12-00
24 | =R aEY | A AETeAT 3 | 8179 GEil T 3 0.0507 0-16-10
25 | w9TER aEY | A ATeAT 3 | 8180 GEil ATEAT 0.0022 01-18-000
26 | IIoET A9HY | A AT 3 | 9261 fasfr =Tl 3 0.0442 0-13-00
27 | w9wR aEY | A ATCAT 3 | 9262 GEil aTET 3 0.0183 0-09-00
28 | IoER ASHY | A ATeET 3 | 9263 fasfr T8l 3 0.0137 0-09-00
29 | wwER aEY | A ATCAT 3 | 9264 GEil aTET 3 0.0249 0-09-10
30 | IR AHY | A AT 3 | 9265 fasfr T8l 3 0.0411 1-00-10
31 | IR ASHY | T AT 3 | 9266 fasfr =Tl 3 0.0539 1-15-00
32 | ST AT | T ATferaT 3 9269 IGEil TaT 2 0.0811 1-18-10
33 | IR ASHY | A ATeE 3 | 9270 fasfr Tl 2 0.0668 0-12-10
34 | 9= aEY | A AETeAT 3 | 9271 GEil TR 1 0.1280 0-15-10
35 | IowR AHY | T AT 3 | 9276 fasfr =TT 1 0.0012 0-07-00
36 | T AT | o1 ArferaT 3 9277 IGEil E1ES 0.0757 0-07-00
37 | www= aEY | A AEIeAT 3 | 9278 BEil TR 1 0.0624 0-08-00
38 | IR AHY | A ATeET 3 | 9279 fasfr T 1 0.0170 1-06-10
39 | wwwR aEY | A AETeET 3 | 9280 BEil ATET 3 0.0925 0-18-00
40 | u9HT AT | A ATeEW 3 | 9281 fasfr T 0.0292 0-15-10
41 | eome aEY | A AEIeEAT 3 | 9282 BEil T 3 0.0385 0-08-00
42 | u9HT ASHY | A ATeET 3 | 9283 fasfr T 2 0.0045 1-01-10
43 | u9HT AHY | A ATEAT 3 | 9284 fasfr EIES 0.0046 0-02-00
44 | F§HT AT | M= 3 | 9285 st ELEl 0.1155 14-17-10
45 | F9HY AT | A AT 3 | 9286 fasfr T 0.1001 0-19-00
46 | wTAY aEY | A AETeEAT 3 | 9287 BEil AT 1 0.0391 1-01-00
47 | FSHT AT | AF AT 3 | 9291 st =TEr 3 0.0038 0-18-00
48 | IoTAY aEY | A AEIeET 3 | 9292 BEil AT 2 0.0650 0-14-00
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49 | ISHT T | AF A 3 | 9293 st AT 3 0.1127 0-16-10
50 | eSTHT ATHT | AF AT 3 | 9296 st LEL 0.0707 1-01-10
51 | s=#e ATHT | AFAOEAE 3 | 9297 st EIE1K] 0.0306 0-15-10
52 | AT IAT | A AT 3 | 9298 fAsfy EIEIE) 0.1006 1-19-10
53 | =T ATHT | AF AT 3 | 9299 st AT 3 0.1042 1-17-00
Tl AT 3.1265
1 IS IS T 132 ECaR] eI IT9 B 0.0175 0.03
2 | T ASTHT AT 135/681 | &¥HET T 2 0.0316 0.04
3 | IR EELLY AT 128 GECOEA] THI=F 0.0928 0.53
4 AT LY TEITIRT 129 qEFRT ELES 0.0362 0.3
T AT 0.1781
5 ASTHT ASTHT AT 852/131 st ATl 399 B 0.0282 0.07
6 | ISR STHT AT 854/133 fAsfr ATET 399 B 0.0350 0.12
7 ASTHT ASTHT AT 882/135 st ATl 39 B 0.0253 0.14
8 ASTHT ASTHT AT 181/725 fasfr FAEF 0.1347 0.43
9 ASTHT ASTHT TREAYT 184 EEL T 1 0.0874 0.34
10 | e ASTHT T 183 fasfr T 1 0.1320 0.26
11 | oY EE L T 183/724 GEil AT 1 0.0200 0.02
12 | sae ASTHT T 182 fasfr T 1 0.0342 0.04
13 | v STHT AT 195 GEil AT 1 0.0149 0.13
14 | oY EE L T 878/132 GEil 9TET 399 B 0.0045 0.0045
F AR 0.5162
1 STHT ISTHT EESl 1438 AT T 3 0.0807 1.13
2 ASTHT AT EEC 2710/987 | &¥EIT .9 Srarar 0.0405 9.1108
RERI 0.1212

[T, §. UL /=TT [UF U | /443599200 WHT-25]
Tt “fareaa, qeT gematae stteary (Fwi)

MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 7th April, 2026

S.0. 1771(E).— In exercise of the powers conferred by sub-section (1) of section 20A of the Railways Act,
1989 (24 of 1989) and Railways (Amendment) Act, 2008(11 of 2008) and the (hereinafter referred to as the said Act),
the Central Government, after being satisfied that for the public purpose, the land, the brief description of which has
been given in the schedule annexed hereto, is required for execution maintenance,management and operation of the
Special Railway Project, namely, “Doubling between Ajmer-Chanderiya section (178.28km)” of Ajmer Division of
North Western Railway” in the state of Rajasthan, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of 30 (Thirty) days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to competent authority, namely, the Sub divisional officer Ajmer in writing
and shall set out the grounds thereof, and the competent authority shall give the objector an opportunity of being heard,
either in person or by legal practitioner and may, after hearing all such objection and after making such further enquiry,
if any, as the competent authority thinks necessary, by order, either allow or disallow the objections.



[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 5

Any order made by the competent authority under sub-section (2) of section 20D of the said Act shall befinal.

The land plans and other details of land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure for Special Railway Project namely
“Doubling between Ajmer-Chanderiya section (178.28km)” of Ajmer Division of North Western Railway”

Dist.: Ajmer

Sr. District Tehsil . Khasra Land Nature Of Acquisition Area Total Area
No. Name Name Village Name No. Category Land (Hectare) (Hec.)
1 Ajmer Ajmer Badgaon 761/1104 Govt. Gai. Mu. Nala 0.0105 0.22
2 Ajmer Ajmer Badgaon 763 Govt. Gai. Mu. Rasta 0.0352 0.1
3 Ajmer Ajmer Badgaon 762/1157 Govt. Gai. Mu. Rasta 0.0380 0.21
4 Ajmer Ajmer Badgaon 764/1261 Govt. Gai. Mu. Ret 0.0400 0.04

Total 0.1237

5 Ajmer Ajmer Badgaon 623 Pvt. Chahi Uttam B 0.0031 0.24
6 Ajmer Ajmer Badgaon 624 Pvt. Chahi Uttam B 0.0860 0.26
7 Ajmer Ajmer Badgaon 625 Pvt. Gai. Mu. Chah. 0.0300 0.03
8 Ajmer Ajmer Badgaon 626 Pvt. Chahi 1 0.0400 0.04
9 Ajmer Ajmer Badgaon 627 Pvt. Chahi 1 0.0354 90

10 Ajmer Ajmer Badgaon 628 Pvt. Chahi 1 0.1200 0.12
11 Ajmer Ajmer Badgaon 629 Pvt. Chahi 1 0.0688 0.23
12 Ajmer Ajmer Badgaon 1289/630 Pvt. Barani 2 0.1445 0.19
13 Ajmer Ajmer Badgaon 656 Pvt. Chahi 1 0.0698 0.1

14 Ajmer Ajmer Badgaon 657 Pvt. Chahi 1 0.0064 0.12
15 Ajmer Ajmer Badgaon 659 Pvt. Chahi 1 0.0792 0.16
16 Ajmer Ajmer Badgaon 660 Pvt. Chahi 1 0.1400 0.14
17 Ajmer Ajmer Badgaon 661 Pvt. Chahi 1 0.1600 0.16
18 Ajmer Ajmer Badgaon 662 Pvt. Chahi 1 0.0263 0.19
19 Ajmer Ajmer Badgaon 694/1082 Pvt. Gai. Mu. Nala 0.0141 0.52
20 Ajmer Ajmer Badgaon 694/1199 Pvt. Gai. Mu. Nala 0.0129 0.33
21 Ajmer Ajmer Badgaon 694/1158 Pvt. Gai. Mu. Nala 0.0600 0.06
22 Ajmer Ajmer Badgaon 762 Pvt. Barani 3 0.2238 0.7
23 Ajmer Ajmer Badgaon 1296/761 Pvt. Barani 3 0.1690 0.28
24 Ajmer Ajmer Badgaon 759 Pvt. Barani 3 0.0781 0.4

25 Ajmer Ajmer Badgaon 757 Pvt. Barani 3 0.1108 0.26
26 Ajmer Ajmer Badgaon 756 Pvt. Barani 3 0.0747 0.46
27 Ajmer Ajmer Badgaon 755 Pvt. Barani 3 0.0076 0.42

Total 1.7605
1 Ajmer Ajmer Thok Maliyan 3 8270 Govt Chahi 1 0.0291 0-04-10
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2 Ajmer Ajmer Thok Maliyan 3 8280 Govt. Rasta 0.0130 1-03-10
Total 0.0421

3 Ajmer Ajmer Thok Maliyan 3 8281 Pvt. Abadi 0.1787 5-82-90
4 Ajmer Ajmer Thok Maliyan 3 8269 Pvt. Chahi 1 0.2447 02-16-00
5 Ajmer Ajmer Thok Maliyan 3 8268 Pvt. Barani 1 0.1057 2-19-00
6 Ajmer Ajmer Thok Maliyan 3 8267 Pvt. Chahi 1 0.1292 4-13-00
7 Ajmer Ajmer Thok Maliyan 3 8266 Pvt. Barani 1 0.0206 0-04-10
8 Ajmer Ajmer Thok Maliyan 3 8265 Pvt. Barani 1 0.0401 03-06-000
9 Ajmer Ajmer Thok Maliyan 3 8264 Pvt. Chahi 1, Jav 0.0662 0-08-10
10 Ajmer Ajmer Thok Maliyan 3 8263 Pvt. Chah 0.0085 0-03-10
11 Ajmer Ajmer Thok Maliyan 3 8262 Pvt. Chahi 1, Talabi 0.0515 0-19-10
12 Ajmer Ajmer Thok Maliyan 3 8249 Pvt. Nadi 0.0843 0-17-00
13 Ajmer Ajmer Thok Maliyan 3 8246 Pvt. Nadi 0.0068 0-17-10
14 Ajmer Ajmer Thok Maliyan 3 8247 Pvt. Chahi 1, Talabi 0.0106 0-04-10
15 Ajmer Ajmer Thok Maliyan 3 8243 Pvt. Chahi 1 0.0010 1-13-00
16 Ajmer Ajmer Thok Maliyan 3 8248 Pvt. Nadi 0.1848 0-07-00
17 Ajmer Ajmer Thok Maliyan 3 8205 Pvt. Barani 3 0.0168 0-03-00
18 Ajmer Ajmer Thok Maliyan 3 8206 Pvt. Chahi 1 0.1213 0-15-10
19 Ajmer Ajmer Thok Maliyan 3 8207 Pvt. Nala 0.0278 2-15-00
20 Ajmer Ajmer Thok Maliyan 3 8210 Pvt. Chah 0.0174 0-05-00
21 Ajmer Ajmer Thok Maliyan 3 8211 Pvt. Chahi 1 0.0606 0-03-00
22 Ajmer Ajmer Thok Maliyan 3 8212 Pvt. Barani 3 0.0399 0-17-00
23 Ajmer Ajmer Thok Maliyan 3 8215 Pvt. Barani 3 0.1172 0-12-00
24 Ajmer Ajmer Thok Maliyan 3 8179 Pvt. Barani 3 0.0507 0-16-10
25 Ajmer Ajmer Thok Maliyan 3 8180 Pvt. Nala 0.0022 01-18-000
26 Ajmer Ajmer Thok Maliyan 3 9261 Pvt. Chahi 3 0.0442 0-13-00
27 Ajmer Ajmer Thok Maliyan 3 9262 Pvt. Chahi 3 0.0183 0-09-00
28 Ajmer Ajmer Thok Maliyan 3 9263 Pvt. Chahi 3 0.0137 0-09-00
29 Ajmer Ajmer Thok Maliyan 3 9264 Pvt. Chahi 3 0.0249 0-09-10
30 Ajmer Ajmer Thok Maliyan 3 9265 Pvt. Chahi 3 0.0411 1-00-10
31 Ajmer Ajmer Thok Maliyan 3 9266 Pvt. Chahi 3 0.0539 1-15-00
32 Ajmer Ajmer Thok Maliyan 3 9269 Pvt. Chahi 2 0.0811 1-18-10
33 Ajmer Ajmer Thok Maliyan 3 9270 Pvt. Chahi 2 0.0668 0-12-10
34 Ajmer Ajmer Thok Maliyan 3 9271 Pvt. Chahi 1 0.1280 0-15-10
35 Ajmer Ajmer Thok Maliyan 3 9276 Pvt. Chabhi 1 0.0012 0-07-00
36 Ajmer Ajmer Thok Maliyan 3 9277 Pvt. Chah 0.0757 0-07-00
37 Ajmer Ajmer Thok Maliyan 3 9278 Pvt. Chahi 1 0.0624 0-08-00
38 Ajmer Ajmer Thok Maliyan 3 9279 Pvt. Chahi 1 0.0170 1-06-10
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39 Ajmer Ajmer Thok Maliyan 3 9280 Pvt. Chahi 3 0.0925 0-18-00
40 Ajmer Ajmer Thok Maliyan 3 9281 Pvt. Nala 0.0292 0-15-10
41 Ajmer Ajmer Thok Maliyan 3 9282 Pvt. Barani 3 0.0385 0-08-00
42 Ajmer Ajmer Thok Maliyan 3 9283 Pvt. Barani 2 0.0045 1-01-10
43 Ajmer Ajmer Thok Maliyan 3 9284 Pvt. Chah 0.0046 0-02-00
44 Ajmer Ajmer Thok Maliyan 3 9285 Pvt. Barda 0.1155 14-17-10
45 Ajmer Ajmer Thok Maliyan 3 9286 Pvt. Rasta 0.1001 0-19-00
46 Ajmer Ajmer Thok Maliyan 3 9287 Pvt. Barani 1 0.0391 1-01-00
47 Ajmer Ajmer Thok Maliyan 3 9291 Pvt. Chahi 3 0.0038 0-18-00
48 Ajmer Ajmer Thok Maliyan 3 9292 Pvt. Barani 2 0.0650 0-14-00
49 Ajmer Ajmer Thok Maliyan 3 9293 Pvt. Barani 3 0.1127 0-16-10
50 Ajmer Ajmer Thok Maliyan 3 9296 Pvt. Gadda 0.0707 1-01-10
51 Ajmer Ajmer Thok Maliyan 3 9297 Pvt. Barani 3 0.0306 0-15-10
52 Ajmer Ajmer Thok Maliyan 3 9298 Pvt. Abadi 0.1006 1-19-10
53 Ajmer Ajmer Thok Maliyan 3 9299 Pvt. Barani 3 0.1042 1-17-00
Total 3.1265
1 Ajmer Ajmer Parbatpura 132 Govt. Chahi Uttam B 0.0175 0.03
2 Ajmer Ajmer Parbatpura 135/681 Govt. Barani 2 0.0316 0.04
3 Ajmer Ajmer Parbatpura 128 Govt. Gai. Mu. Sadak 0.0928 0.53
4 Ajmer Ajmer Parbatpura 129 Govt. Beed 0.0362 0.3
Total 0.1781
5 Ajmer Ajmer Parbatpura 852/131 Pvt. Chahi Uttam B 0.0282 0.07
6 Ajmer Ajmer Parbatpura 854/133 Pvt. Chahi Uttam B 0.0350 0.12
7 Ajmer Ajmer Parbatpura 882/135 Pvt. Chahi Uttam B 0.0253 0.14
8 Ajmer Ajmer Parbatpura 181/725 Pvt. Gai. Mu. Sadak 0.1347 0.43
9 Ajmer Ajmer Parbatpura 184 Pvt. Barani | 0.0874 0.34
10 Ajmer Ajmer Parbatpura 183 Pvt. Barani 1 0.1320 0.26
11 Ajmer Ajmer Parbatpura 183/724 Pvt. Barani 1 0.0200 0.02
12 Ajmer Ajmer Parbatpura 182 Pvt. Barani 1 0.0342 0.04
13 Ajmer Ajmer Parbatpura 195 Pvt. Barani 1 0.0149 0.13
14 Ajmer Ajmer Parbatpura 878/132 Pvt. Chahi Uttam B 0.0045 0.0045
Total 0.5162
1 Ajmer Ajmer Hatoondi 1438 Govt. Barani 3 0.0807 1.13
2 Ajmer Ajmer Hatoondi 2710/987 Govt. Gai. Mu. Abadi 0.0405 9.1108
Total 0.1212

[F. No. NWR/HQ/S&C/443599200 Vol. XX V]
RAJEEV SHRIVASTAVA, Chief Administrative Officer (Construction)
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